Written Answers to [3 December, 2015] Unstarred Questions 125

Vacant houses constructed under Urban Housing Schemes

519. SHRI DEREK O' BRIEN: Will the Minister of HOUSING AND URBAN
POVERTY ALLEVIATION be pleased to state:

(a) the number of houses constructed under various Urban Housing Schemes that

are lying vacant, State- wise and year- wise since 2010;
(b) the number of days houses constructed lie vacant before allocation;

(¢) whether Government has taken steps to expedite the allocation of these houses;

and
(d) if so, the details thereof; and if not, the reasons therefor?

THE MINISTER OF STATE IN THE MINISTRY OF HOUSING AND URBAN
POVERTY ALLEVIATION (SHRIBABUL SUPRIYO): (a) and (b) The details of houses
constructed under Jawaharlal Nehru National Urban Renewal Mission (JNNURM) and
Rajiv Awas Yojana (RAY) that are lying vacant, State- wise and year- wise since 2010 are

given in the Statement-I and Statement-II respectively (See below).

(¢) and (d) Allotment of houses constructed under these schemes is the responsibility
of the State/UT Governments concerned. The Ministry, however, reviews of the status
of ongoing projects under these schemes are made on basis of quarterly and monthly
Progress Reports, in the meetings of Central Sanctioning and Monitoring Committee
(CSMC) and review meetings at the level of Secretary (HUPA). Through these reviews,
State/UT Governments have been advised to complete the ongoing projects as ecarly as
possible within the extended period of INNURM i.e. by 31.03.2017, submit plan of action
for completion of ongoing projects, plan for 100% occupancy and submit the project

completion certificates.



Statement-1

State-wise and year-wise number of houses under JNNURM urban housing

schemes that are lying vacant since 2010

Sl. Name of State/ 2010-11 2011-12 2012-13 2013-14 2014-15 2015-16 (upto 16.11.2015) Since inception of INNURM
No. UT vacant constructed occupied vacant constructed occupied vacant constructed occupied  vacant constructed occupied vacant constructed occupied vacant  Cummu- Cummu- Cummu-
lative lative lative
constructed occupied  vacant
1. Andaman and - - - - - - - - - - - - - - - - - - -
Nicobar Islands
2. Andhra Pradesh 32,137 10,143 5,328 36,952 1,124 1,969 36,107 2,439 12,508 26,038 2,940 5,129 23,849 1,650 1,811 23,688 62,949 39,261 23,688
3. Arunachal Pradesh - 92 - 92 8 - 100 - - 100 176 100 176 144 - 320 420 100 320
4. Assam 514 435 83 866 315 433 748 591 49 1,290 794 2,084 - 76 50 26 3,398 3,372 26
5. Bihar 1,620 929 - 2,549 398 352 2,595 445 80 2,960 6,641 9,601 - 50 - 50 10,083 10,033 50
6. Chandigarh (UT) 1,600 10,624 1,018 11,206 - 1,116 10,090 - 7,191 2,899 - 1,073 1,826 - 1,249 577 12,736 12,159 577
7. Chhattisgarh 1,076 1,825 502 2,399 9,435 3,100 8,734 3,140 2,750 9,124 2,062 2,081 9,105 1,124 1,354 8,875 18,662 9,787 8,875
8.  Dadraand - - - - - - - - - - 48 - 48 - - 48 48 - 48
Nagar Haveli
9. Daman and Diu 14 - 14 - - - - - - - - - - - - - 14 14 -
10.  Delhi 13,443 1,316 - 14,759 - 500 14,259 - - 14,259 8,080 - 22,339 4,420 - 26,759 27,344 585 26,759
11.  Goa - - - - - - - - - - - - - - - - - - -
12, Gujarat 47,760 15,405 23,002 40,073 10,983 14,708 36,348 12,832 10,040 39,140 6,218 12,639 32,719 4,455 8,048 29,126 1,18,044 88918 29,126
13, Haryana 4277 2,661 4,201 2,737 1,317 1,259 2,795 550 540 2,805 706 846 2,665 215 215 2,665 12,679 10,014 2,665
14.  Himachal Pradesh - - - - 72 - 72 337 141 268 409 69 608 - 92 516 818 302 516
15, Jammu and Kashmir - 1,298 419 879 1,746 1,945 680 2,548 2,920 308 726 849 185 291 445 31 6,609 6,578 31
16.  Tharkhand - - - - 1,285 233 1,052 2,486 3,262 276 1,539 1,542 273 1,874 1,034 1,113 7,184 6,071 1,113
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17. Karnataka 14,380 18,778 19,367 13,800 1,804 5,067 10,537 4,666 6,236 8,067 2,702 4,850 6,819 411 73 7,157 42879 35722 7,157
18.  Kerala 2830 6458 9278 10 3528 3,446 92 2,467 1,916 643 2,168 2811 - 916 13 903 34531 33,628 903
19. Lakshadweep - - - - - - - - - - - - - - - - - - -
20. Madhya Pradesh 4,902 4,600 664 8847 5638 211 14274 5952 1,069 19,157 7,104 2,585 23676 3,763 1,435 26,004 33,081 7,077 26,004
21.  Maharashtra 32,077 29,268 16477 44,868 9,561 2,322 52,107 12,559 11,177 53,489 15755 21,859 47385 16779 11,198 52,966 123,963 70,997 52,966
22.  Manipur - 832 - 832 1,707 2,519 20 760 50 730 730 1,439 21 35 35 21 4,064 4,043 21
23.  Meghalaya 16 96 - 112 112 96 128 - - 128 180 48 260 112 - 372 516 144 372
24.  Mizoram 362 504 770 96 384 384 96 1,198 668 626 338 68 896 29 10 915 2,865 1,950 915
25.  Nagaland 1,230 520 - 1,750 - - 1,750 1,195 240 2,705 1,799 3,072 1,432 25 - 1,457 4,769 3312 1,457
26.  Odisha 752 1,465 1,957 260 1,288 1,548 - 3,488 3,272 216 1,118 1,142 192 781 770 203 10,657 10,454 203
27.  Puducherry 207 151 - 358 72 - 430 72 168 334 288 9 613 528 432 709 1,318 609 709
28.  Punjab 140 860 - 1,000 1,246 - 2,246 944 674 2,516 905 469 2,952 1,439 46 4,345 5,534 1,189 4,345
29.  Rajasthan 4212 1772 799 5185 2822 1,527 6,480 5016 6,807 4590 10,834 15,058 375 3906 1,014 3,267 20043 25776 3,267
30. Sikkim - 52 - 52 - - 52 39 39 52 169 110 111 - - 111 260 149 111
31, Tami Nadu 2,182 22,705 11,259 13,628 10,728 23,026 1,330 9,018 10,130 218 18248 16,166 2,300 13523 8306 7517  1,10,129 102,612 7517
32.  Telangana 48384 13,197 20878 40,703 241 3207 37,737 781 0528 28990 2552 7,057 24,485 - 2,007 21,578 73,795 52217 21,578
33,  Tripura 256 663 919 - 919 919 - 452 452 - 178 178 - - - - 3,371 3,371 -
34, Uttar Pradesh 10,101 18,592 16,711 11,082 7,100 4,591 14,500 6,861 10,558 10,803 5,654 3,167 13200 3422 1,822 14890 61,160 46279 14,800
35, Uttarakhand 333 667 700 300 361 - 661 197 - 858 483 850 491 48 48 491 2,143 1,652 491
36. West Bengal 6,424 27,658 30,138 3044 14148 16,545 1,547 20320 21,500 376 15137 14,861 652 3868 3,674 846 1,55,141  1,54205 846
GRranp ToTAL 231,238 1,93,575 1,64,574 260230 88,351 91,023  2,57.567 1,01,362 124,055 234874 1,16,681 131812 2,19743 63884 46,081 237546 980216 742,670 2,37.546
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Statement-I11

State-wise and year-wise number of houses under RAY urban housing
schemes that are lying vacant since 2010

8¢CI

Sr. No.Name of State/ UT 2013-14 2014-15 2015-16 (up to 16.11.2015) Since inception of RAY

constructed occupied vacant constructed occupied vacant constructed occupied vacant Cumulative Cumulative Cumulative
constructed  occupied vacant

1. Andaman and Nicobar Islands - - - - - - - - - - - -

2. Andhra Pradesh - - - - - - - - - - -

3. Arunachal Pradesh - - - - - - - - - - - -

4. Assam - - - - - - - - - - - -

5. Bihar - - - - - - - - - - - -

6. Chandigarh (UT) - - - - - - - - - - - -

7. Chhattisgarh - - - - - - 96 - 96 96 - 96

8. Dadra and Nagar Haveli - - - - - - - - - - - -

9. Daman and Diu - - - - - - - - - - - -

10. Delhi - - - - - - - - - - - -

11. Goa - - - - - - - - - - - -

12. Gujarat - - - 984 - 984 932 - 1.916 1.916 - 1.916

13. Haryana - - - - - - 234 - 234 234 - 234

14. Himachal Pradesh - - - - - - - - - - - -

15. Jammu and Kashmir - - - - - - - - - - - -

16. Jharkhand - - - - - - 240 - 240 240 - 240

17. Karnataka - - - 704 512 192 - - 192 704 512 192
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18. Kerala - - - 83 - 83 -
19. Lakshadweep - - - - - - -
20. Madhya Pradesh - - - - - - -
21. Maharashtra - - - - - - -
22. Manipur - - - - - - -
23. Meghalaya - - - - - - -

24. Mizoram - - - - - - 20
25. Nagaland - - - - - - -
26. Odisha - - - - - - 20
27. Puducherry - - - - - - -
28. Punjab - - - - - - -
29. Rajasthan 4,424 405 4,019 1,268 1,615 3,672 -
30. Sikkim - - - - - - -
31. Tamil Nadu - - - - - - 1,401
32. Telangana - - - - - - -
33. Tripura - - - - - - -
34, Uttar Pradesh - - - 267 - 267 432
33. Uttarakhand - - - - - - 44
36. West Bengal - - - - - - 89
Granp ToTaL 4,424 405 4,019 3,306 2,127 5,198 3,508

Note : RAY implementation phase was started in 2013-14.
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